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varying from over 1 year to 3 years 
and over three years after having 
appeared before a duly constituted 
Selection Board and placed on panel, 
and are not yet confirmed, in the 
Various Departments;

(b ) what is normally considered as 
the minimum and maximum officiat­
ing periods for confirming an 
employee;

(c) whether it is a fact that em­
ployees with over three years satis­
factory officiating period have not been 
confirmed as yet; and

(d) if so, the reasons therefor?
The Deputy Minister of Railways 

(Shri Shahnawaz Khan): (a) Informa­
tion is being collected and will be laid 
on the Table of the House in due 
course.

(b) No maximum and minimum 
officiating periods have been laid down 
for this purpose.

i s )  Yes.
(d) For want of permanent vacan­

cies.

Stenographers in Western Railway
* 73. Pandit M. B. Bhargava: Will the
Minister of Railways be pleased to 
state:

(a) the number of permanent posts 
of Stenographers in 'a ll the 3 grades 
of 80—220, 200—300 and 260— 350 as 
existing on the 31st March, 1957 on 
the Western Railway;

(b) the avenues of promotion pro­
vided for Stenographers on the differ­
ent Zonal Railways;

•
(c) whether it is a fact that Steno­

graphers in the Railway Board and 
other Central Government Secretariat 
offices have their avenues of promo­
tion in the clerical line also; and

(d) if so, the basis for this discrimi­
natory treatment and whether any 
steps are being taken to remove this 
discrimination?

The Deputy Minister of Railways 
(Shri Shahnawat Khan): (a) and (b). 
A  statement is laid on the Table of 
toe House. [See Appendix I, annex­
ure No. 49.]
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(c) Yes, Private Secretaries attach­
ed to Members/Additional Members 
of the Railway Board who have ob­
tained training as Assistant and As­
sistant Superintendent for at least 
two years are eligible for appoint­
ment as Superintendent Grade II of 
the Railway Board's Secretariat
Service with the approval of the 
Union Public Service Commission in 
the vacancy reserved for such
Stenographers. Members of Grade 
I of the Central Secretariat
Stenographers’ Service (Private Secre­
taries etc.) are eligible to be consider­
ed for appointment against a specified 
quota of posts in Grade II of the 
Central Secretariat Service in accord­
ance with the provision of the scheme 
with the approval of the Union Public 
Service Commission.

(d) There is no discrimination.

Land Submerged by Hirakud 
Dam

74. Shri P. K. Deo: Will the Minis­
ter of Irrigation and Power be pleased 
to state the total acreage of land sub­
merged by the Hirakud Dam?

The Minister of Irrigation and Power 
(Shri S. K. Patil): 1,81,602 acres.

Level Crossing at Cuttack Station
75. Shri Pratap Keshari Deo: Will

the Minister of Railways be pleased to 
state:

(a) whether Government are aware 
that the public are harassed by the 
constant closure of the Railway gate 
at the level crossing near Cuttack 
Station on the Cuttack-Bhubaneswar 
Road; and

(b) whether Government are con­
templating to construct an overbridge 
or an under-bridge- to relieve the 
traffic congestion at the level cross­
ing?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) No, Sir, 
However, due to frequent closure of 
this level crossing which is situated 
in the busy station yard the public 
may have been put to some incon­
venience.
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(b) Proposals tor construction at 
two over or under bridges, one on the 
north and the other on the south of 
Cuttack Railway Station in place of 
the existing level crossing, are under 
consideration.
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Construction of Under-bridge at 
Bangalore

77. Shri N. Kesbava: W ill the
Minister of Railways be pleased to 
state:

(a) whether there is any proposal 
to construct an underbridge across 
the broadgauge Madras line and avoid 
the congestion and inconveience

caused to the public o f Bangalore for 
the traffic on Subedar Chatram Road;

(b) if so, what the proposal is; and
(c) when it is likely to be imple­

mented?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) to (c). 
At the request of the City Improve­
ment Trust, Bangalore the question of 
providing an under-bridge at the exist­
ing level crossing on Subedar Chatram 
Road in Bangalore City was examined 
in 1953, and the Mysore Government 
as well as the Improvement Trust were 
asked to bear the cost of approaches. 
The State Government’s approval to 
bear their share of cost has not yet 
been received.

The work can be taken up only 
when the State Government communi­
cates their approval to bear their 
share of the cost.

Ticketless Travel

78. Shri Bibhuti Mishra: Will the. 
Minister of Railways be pleased to 
state:

(a) the total number of ticketless . 
travellers in different railway Zones 
and money realised from them in
1956-57; and
.(b )  the steps taken by Government 

to stop ticketless travel?

'The Deputy Minister of Railways 
(Shri Shahnawat Khan): (a) A
statement giving the information is 
attached. [See Appendix I, annexure 
No. 51]

(b) (i) Checking the tickets of pas­
sengers entering and leaving stations 
by posting of ticket collectors a( 
larger stations, and deputing other 
staff at the smaller stations, for man­
ning the gates.

(ii) Providing Travelling Ticket 
Examiners to work to prescribed pro­
grammes, as well as to conduct sur­
prise checks.




